FORMA

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SECUNDERABAD HOSPITAL PRIVATE
LIMMITED

NAME OF CORPORATE PERSON

Secunderabad Hospital Private Limited

DATE OF INCORPORATION
CORPORATE PERSON

OF

29/06/1988

AUTHORITY UNDER WHICH CORPORATE
PERSON IS INCORPORATED/REGISTERED

Registrar of Companies, Hyderabad

CORPORATE IDENTITY NUMBER/
EIMITED-LIABILITY-IDENTITY- NUMBER OF
CORPORATE PERSON

U85110TG1988PTC008800

ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE (IF ANY) OF

506/ A, 5th Floor, Karan Complex S. D.
Road Secunderabad, Hyderabad,

CORPORATE PERSON Telangana- 500003, India
LIQUIDATION COMMENCEMENT DATE 21/11/2020
OF CORPORATE PERSON

7 NAME, ADDRESS, EMAIL ADDRESS, | Name: Manjeet Bucha

TELEPHONE  NUMBER
REGISTRATION  NUMBER
LIQUIDATOR

AND
OF

THE
THE

Address: 5-9-91 & 93, D.No.204, 24 Floor,
Shakti Sai Complex, Near Udai Clinic,
Chapel Road, Abids, Hyderabad,
Telangana -500001

e-mail: manjeetbucha@gmail.com
Telephone No.:+919346955001

IP Registration No.: IBBI/IPA-002/1P-
N00808/2019-2020/12551

8 LAST DATE FOR SUBMISSION OF CLAIMS | 21/12/2020

Notice is hereby given that Secunderabad Hospital Private Limited has commenced voluntary
liquidation on 21,/11/2020.

The Stakeholders of Secunderabad Hospital Private Limited are hereby called upon to submit a proof
of their claims, on or before 21/12/2020 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Mot (Geceta.

Manjeet Bucha
IBBI/IPA-002/IP-N00808/2019-2020/12551
Liquidator of Secunderabad Hospital Private Limited

Date: 24/11/2020
Place: Hyderabad
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
SECUNDERABAD HOSPITAL PRIVATE LIMITED

INCORPORATED/REGISTERED

1| NAME OF CORPORATE PERSON | SECUNDERABAD HOSPITAL
PRIVATE LIMITED
2| DATE OF INCORPORATION OF 29/06/1988
CORPORATE PERSON
3| AUTHORITY UNDER WHICH Registrar of Companies,
CORPORATE PERSON IS Hyderabad

S

CORPORATE IDENTITY NUMBER OF

U85110TG1988PTC008800

DATE OF CORPORATE PERSON

CORPORATE PERSON :

5| ADDRESS OF THE REGISTERED 506/A, 5th Floor, Karan Complex
OFFICE AND PRINCIPAL OFFICE $.D.Road Secunderabad, Hyderabad,
(IF ANY) OF CORPORATE PERSON | Telangana- 500003, India

6/ LIQUIDATION COMMENCEMENT 21/11/2020

-

NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

Name: Manjeet Bucha

Address: 5-9-91 & 93,0.No. 204, 2nd Floor,
Shakti Sai Complex,Near Udai Clinic, Chapel
Road, Abids, Hyderabad, Telangana-500001.
Email: manjeetbucha@gmail.com
Cell:+919346955001 ;

IP_ registration No.IBBI/IPA-002/IP-
N00808/2019-2020/12551

8| LAST DATE FOR SUBMISSION OF
CLAIMS

21/12/2020

voluntary liquidation on 21/11/2020.

againstitem?7.

Date: 24/11/2020

Notice is hereby given that Secunderabad Hospital Private Limited has commenced

The Stakeholders of Secunderabad Hospital Private Limited are hereby called upon to submit
a proof of their claims, on or before 21/12/2020 to the liquidator at the address mentioned

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penaties.

Sd/-
MANJEET BUCHA
IBBI/IPA-002/IP-N00808/2019-2020/12551

Liquida@or of Secunderabad Hospital Private Limited

Place: Hyderabad
\!
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VIDYA NAGAR BRANCH
# 1-8-72/1, Main Raod,
Nallakunta, Hyderabad -500044

iSION NOTICE
NTEREST (ENFORCEMENT) RULES 2002}

» Authorized Officer of Union Bank of India under the
lancial Assets and Enforcement of Security Interest Act,
owers conferred under Section 13 (12) of the Act read with
nt) Rules, 2002 issued demand notice dated 27-01-2020
j Electricals through its proprietor Ivr.P.Nageswar Srinivas
Through his legal heirs Mr P. Nageswara Srinivas and Mr P.
jentioned in the notice being Rs. 19,49,850.33(Rupees
ht Hundred Fifty and paise Thirty Three only) within sixty

nount, notice is hereby given to the borrower and the public
3n symbolic possession of the property described herein
rim/her under Section 13(4) of the Actread with rule 8 of the
02 on this 20ch day of November of the year 2020.

rovisions of Section 13(8) of the Act, in respect of tine

iblic in general is hereby cautioned not to deal with the
ty will be subject to the charge of Union Bank of India
the borrower(s) and interest thereon.

IMMOVABLE PROPERTIES
e Mr. P Subba Rao S/o Shri P Krishna Murthy (Owner
54, H.NO: 2-2-647/38, Central Excise Colony, Bagh
1800 Sq.Ft (200 sq.yds) NORTH: 30 Feet Wide Road,
55, EAST: Neighbours House on Plot 56, WEST:

Cheif Manager & Authorised Officer
- Union Bank of India

a Branch, GSI Complex
derabad-068. Ph.N0:040-24222601

YTICE (Under SARFAESI Act 2002)

Assets Charged to the Bank Under The
on of Financial assets and Enforcement of
reas the Authorized Officer of the bank has issued
2) of SARFAESI ACT and thereafter in exercise of
RFAESI ACT has taken Possession of properties
i(4) of the SARFAESIACT and the undersigned in
cer has decided to sell the properties of
2in below for realization of bank dues by inviting
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CAUTION NOTICE

w client B. Venkat Rao 8/¢ R.Malia
ged 66 years, nocAgriculture, Rio
N0, 468, Prashanthinagar Hifls,
thalipuram, Hyderabad, while
ching to a Xerox copy centre at
sthalipuram, Hyderabad, un
2320 he lost the origingl Sale Deed
g document No.845/1985, db
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Registered Office: 2 Floor, Muthoot Chambers, Banerji Road, Koy

Fax:+91 484 2396506. mails@muthootgroup.com, www.muthootf
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